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Rablndra RaogshalB 

3293. SHRI BHAGABAN DAS : 
SHRI SATYA NARAIN 

SINGH: 
Will the Minister of HEALTH AND 

PAMILY PLANNING AND WORKS. 
HOUSING AND URBAN DEVELOP-
MENT be pleased to state: 

(a, whether it is the usual practice of 
Government to allow the release of foreign 
exchange to various amateur/professional 
dramatic ,roups for the import of foreign 
made stage-lighting and sound equipment. 
for their stages ; and 

(bl if not, the reasons for allowing 
foreign exchange to the Rabindra Rangshala 
in this respect '! 

THB MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANN1NG. AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
B. S. MURTHY): (a) and (b'. The gene-
ral policy of GoverDmeDt reprdlna releue 
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of foreign exchange for import of equipment 
and machinery whether for amatcur/profes-
sional dramatic groups or others is subject 
to the following conditions : 

(i) essentiality and inescapabillty of the 
requirement; and 

Iii) indigenous non-availability. 
These conditions were found satisfied 
before allowing import in the case of Rabin-
dra Rangshala. 
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Production of Coal in Bihar and Welt 
Bengal 

3295. SHRI S. M. KRISHNA: 
SHRT S. KUNDU : 
SHRI SRINIBAS MISRA: 
SHRISURENDRANATH 

DWIVEDY: 
SARI K. LAKKAPPA : 

Will the Minister of PETROLEUM 
AND CHEMICALS AND MINES ANI> 
METALS be pleased to state: 

<al whether it is a fact that there has 
been complete stoppage of production in the 
coal mines in llihar and West Bengal On the 
matter of levy of royalty on coal ; 

(b) if so, what is the nature of the loss: 
and 

(el whether Oovel'D~ h8lle iatervened 
in tills mat .. ? 




